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MEN ON COASTS
it

S H R l R A V IN D K A  V A K M A  ( Burn bay 
N o r t h ): Thousands u) ii;>herincn living  

, along the Western C oil^l line, pari i>.nlai l>
N orthern M ahiuashtra and Ciiijarat were 
victims o f the vii.ioiis f i i i\  of a cyclonc  
that hit the coa.t in Novt-nibei, Apart 
from  the dam ajif l Ik iic  lo pi open y and 
implements, more than a h u n Jre J fl'.her- 
men lost their livc^ on the seas. M any

, were caught in the cycioiu- and tjiiile a
few died for Irii.k of adeqiuilc vvarniny. In 
my own consiiuicm.^ in \'a sa i and I^alphar 
1 9  fishermen lost their lives when theit 
IxJiit Vaihhar  disappeared anJ five from
l>andhi in Palphar losl their lives, f'hcre 
are crores o f nshermen living alony o iir  
W eslcrn anti Raslern coast lines u h o  have 
to go otii to the sea for coasial or deep 
sea fishing who ar.‘ expo^ei! to llie furv  
o f such cyclones. T he West C o a il and 
Orissa. Andhra, ‘[‘aniil N.idu and other 
areas in the Pas! Coasi are partictilarlv  
vulnerable to cyt-lonts that lash ihe coast 
every year. TeLhnolocical advance ha^ 
made it possible to L'olleLl and disscm inale  
meteorological data. The CiovernmenT 
should therefore lake atleqiialc ‘'tep'>

^  ( I )  10 set up an early \sarn inp  system .

f 2 )  to disseminate this in fo rm jtio n  on 
ih i  wireless,

( 3 )  to make it compiilsDry K>r all 
motorized boats that go far Into the sea 
to carry uirelcss receiving sets, and provide 
boats with such scis,

( 4 > create a special sccliun ihat can. 
in emergencies, draw upon the services ot 
the Coast Guard. C'usloms Patrol Boat^

 ̂ and the Navy (o warn and to rescue 
 ̂ boats that arc at sea. and

( 5 ) introduce a special insurance 
scheme to provide proup insurance to 
fi’ihermcn in fl^hiag communities.

I hope the Government will lake expcdi- 
lioiw steps in this regard.

(v iiij S i t u a t io n  a r is in g  o u t  o f  r e t r b n c h - 
MEhfT OF LABOURERS OF / .  K . SVNTHt- 
Tics, K o t a  (R a j a s t h a n )
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15.17 hm.

r a i l w a y  BUDCiET. 198.VK4—G E N E -
RAL DISCUSSIONS—CVnrJ.

MR. CHAIRMAN: Now. we u k e  up 
General discuwion on the Railway Budjet,


